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'MAKE IN INDIA' DEFENCE DEALS 

44. PROF. MANOJ KUMAR JHA:  

Will the Minister of Defence be pleased to state: 

(a) the total number of contracts signed with Indian contractors under the Make in India 
initiative; 

(b) the total cost of these contracts;  

(c) the number of contracts under the list of Make I, Make II and Make III, respectively; and  

(d) the details of projects under the said scheme? 

 

A  N  S  W  E  R 
 
 

      MINISTER OF STATE     (SHRI AJAY BHATT) 
      IN THE MINISTRY OF DEFENCE 
 

(a) & (b): To achieve self reliance in defence and to provide impetus to design, development 
and manufacture of defence equipment/platforms in India, the Defence Procurement 
Procedure (DPP) and Defence Acquisition Procedure (DAP) provide various modalities of 
acquisition under Buy and Make categories with focus on Indian industry.  DAP-2020 
provides the highest preference to Buy Indian (IDDM) category of acquisition and Buy 
Global is only permitted in exceptional situations with specific approval of Defence 
Acquisition Council (DAC) / Raksha Mantri. 

During the period 2020-21 to 2022-23 (upto June, 2022), 69 contracts worth 
₹95,434cr have been signed with Indian Industry entailing Design & Development and/or 
manufacture in India for capital procurement of defence equipment for Armed Forces 

accounting for 80% of the total value of Capital contracts signed during the said period. 

(c) & (d): During the period 2020-21 to 2022-23 (upto June, 2022), 13 Acceptance of 
Necessities (AoNs) have been accorded and two contracts have been concluded for Armed 
Forces under Make categories for defence acquisition.  
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